101

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A. NO. 386/2023
IN THE MATTER OF:-

Vinay Prakash. .. Applicant
Versus

GNCTD & Anr. .....Respondents
INDEX

S/NO. 4 PARTICULARS PAGE NO.

1 STATUS REPORT ON BEHALF OF THE
RESPONDENT NO. 4 / MUNICIPAL 1~2
CORPORATION OF DELHI.

19

Copy of the letters dated 30.04.2024 and 06.05.2024
are attached herewith as ANNEXURE-A (Colly)

31

THROUGH Oﬂ“ \ bﬁ %

PUJA KALRA

Standing Counsel MCD
Chamber No. 430, Block-I,
Delhi High Court, New Delhi.
Mob. 9312839323

NEW DELHI
DATED: 27/ 5/2y




102

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A. NO. 386/2023

IN THE MATTER OF:-

Vinay Prakash veee.Applicant
Versus

GNCTD & Anr. .....Respondents

STATUS REPORT ON BEHALF OF THE RESPONDENT NO. 4 /
MUNICIPAL CORPORATION OF DELHI.

1. That the present original application is filed by the applicant and grievance
raised against illegal cutting and heavy illegal pruning of trees in State
Trading Corporation (STC) Housing Colony, Mehrauli Road, New Delhi by
the office bearers of Residents Welfare Association (RWA). The complaint
of the applicant is that the STC Colony used to have 150 trees, including
Neem, Shehtoot, Peepal, Bargad, etc. in its premises which were more than
20-30 years old and that out of these, around 20 trees have been cut and 15
trees have been heavily pruned illegally in violation of Delhi Preservation of
Trees Act, 1994 and Indian Forest Act, 1927 by the officials of RWA in
January, 2024 and the cut trees were transported out of STC Housing Colony
in tempo and trucks of which the CCTV footage is available but the

Applicant could not get it.



19

103 2

That the present matter was listed before this Hon’ble Tribunal on

23.04.2024 wherein this Hon'ble Tribunal directed answering respondent/

e

MCD to file reply/response.

That an inspection has been carried out by official of Horticulture
Department, South Zone, MCD and found that STC Housing Colony, Sri
Aurbindo Marg, New Delhi does not fall under the jurisdiction of
Horticulture Department, South Zone, MCD since its services and
maintenance of the colony in question has not been handed over to MCD. In
this regard letters have also been sent by the answering respondent MCD to
Forest Department, GNCTD vide letter No. DDH/ADH/SZ/MCD/2024-
25/261 dated 30.04.2024 and letter No. DDH/ADH/SZ/MCD/2024-25/313
dated 06.05.2024. Copy of the letters dated 30.04.2024 and 06.05.2024 are

attached herewith as ANNEXURE-A(Colly).

That MCD has not conducted or carried out any pruning action in the area in
question.

That Horticulture Department conducts pruning action at MCD Parks, MCD

School and roads handed over to MCD, Which service and maintenance are

handed over to MCD.

DDH, Horticulture Department,
South Zone, MCD

. Dy. Director (Hc «.)
South Zone * * " TD
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TUNICIPAL CORPORATION O Y,

OFFICE O,:I: THE DEPUTY DIRECTOR (HORT.)
Flox o TICULTURE DEPARTMENT: SOUTH ZONE =
-;-:ﬂ OOM NO. 39 McD OFFICE, SRI AURBINDO MARG, N £
\"4 i CREEN PARK, NEW DELHI-110017 i
‘:\—:“g’;‘:“\-ﬂ Eanvail 11 2= adhsouthzoneamedagmail.com B
Dated 30.04.2024 :‘:

No.DDH/ADH/SZIMCD/2024-251 2L\

To,

B A
R
o »

The Deputy Conservator of Forest (South)
Near Dr. Karni Singh Marg,

Shooting Rang, Tuglakabad,

New Delhi-440044

Sub:- lieqal cutting/pruning of trees located at S.T.C. Housing Colony, Shri
Aurbindo Marq, New Delhi:- req. '

Ref.:- Original Application No. 386/2024 (Vinay Prakash Vs. NCT of Delhi & Ors.)

Sir
: £y
This correspondence pertains lo the recent issue of illegal culiing/pruning

of trees at S.T.C. Housing Colony, Shri Aurbindo Marg, New Delhi.

e v

il muA-na;dﬂ}ﬂfﬁi@;ﬂmmﬁm i/ B _‘:_

In this regard, it is submilted that S.T.C. Hosing Colony, Shri Aurbindo
Marg, New Delhi is not falls under the jurisdiction of Horticulture Department,
South Zone, MCD. It is also submitted that the Horticulture Department, South
Zone, MCD has not conducted any pruning activilies within the aforementioned
colony.

Submitted please. 21
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Asstst.uDim_‘c@'(_jf @gﬂ.) =
. outh Zone: MCD
W@Mg” A

Sou

. (He ) ‘
, Directol T )'\j\;/
DY- th Zon" : ,o\o‘\'\”‘e\




) 105

— MUNIc|p b’
b ) OFFl - AL CORPO
| Horp e OF THE DEpy T ATION OF DELM
A A ROPORTICUL Ty TY DIRECTOR (1
o N OOM NO. 35, s DEPARTHENT, SOUTH ZO1E
& s SSae GREEN pa FFICE, SRI AURBINDO MARG C
AT Emall 10 ;. gyt R NEW DELHIL110017 = e
e : No.onm . ntlhnoulh:orm.mcdmmmnll.com
_ s ADHISZIMCDI2024.95)
To, =

Dalod "L\l&\l{\{\,\

Th

No:rmgsl:(tgrﬁ?gﬁfﬁn&or of Forost (South)
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Shoollnq Rang, Tuulnk;\b{;'d

New Dellii-440044 '

Sub:- lllegal cuttin
Aurbindo M

P /.= o

g/pruning of trees localed at $.7.C. Housing Colony, Shri
arq, New Delhi:- req.

r

Sir,

sompme AT ]
e AR i "G

- s
s RO - 5

This letter concerns the recent issue of ilegal cutting/pruning of trees at

S.T.C. Housing Colony, Shri Aurbindo Marg, New Delhi, as highlighted in the
notice

received by (he Tree Officer/Dy. Conservator of Forest (South),

Tuglakabad, New Delhi, vide letter NO. F.461/TO(S)TOC/2022-23/332-334 dated
16.04.2024.

AL e Y Sebepirprn AR AR .,.,v..— 7
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It is sumilted that S.T.C. Housing Colony, Shri Aurbindo Marg, New Delni,

e

does not fall under the jurisdiction of the Horticulture Department, Scuth Zons,

MCD. Additionally, it is affirmed that the Horlicullure Department, Scuth Zene, ’:
IMCD, has not conducted any pruning aclivities within the aforementioned colony.
Submitted please.
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Copy to :- )%

4. DC/SZIMCD for kind informalion pleasez
2" DOH-IIIMCD for kind information please.

Z 3. DDH/SZ for kind information please
4. Concerned SO(H)/SZ | 1 Jf_‘]
] 5, Office Copy

E;: Fd _ Asstt. Directd ?let.)/’

V South Zone, MCD
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